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From

To,

Sub:

Ref:-

Sir,

Copy to

With reference to the above, I am directed to inform you that you have beengranted casual reave on o5'og.2024 arong with station reaue permission from theevening of 03'09'2024 till the morning or oo.os-.zor4. The next senior most Judiciar

:[,:::":*,O0," 
at the station woutd remain in charse of your Court and Office durins your

Casual leave with station leave permission.

Your letter No. DJHjl24l23SI dtd. 02.09.2024.

H I. 00 ted
) 0 6-?-24

Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Sri Satya Nath Sarma,
Distrlct & Sessions Judge,
Hojai.

No. HC.VIr-841 2003t ?0tl lA

Dated Guwahati the I
.tb
September,2024

Yours faithfully,

JT. REGISTRAR ruIGILANcE)
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The Project Manager, Gauhati High Court
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